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DELIMITATION DEMAND COMMITTEE
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VERSUS

PETITIONER(S)
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Date : 21-02-2023 This petition was called on for hearing today.

CORAM : HON'BLE MR. JUSTICE K.M. JOSEPH
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For M/S. Dharmaprabhas Law Associates, AOR

UPON hearing the counsel the Court made the following

ORDER

Perused the letter dated 20.02.2023.

Learned counsel for the Respondent No.6/State of Maninpur

prays for and is granted two weeks' time to file counter affidavit

in the matter.

List the matter on 11th April, 2023 in the first three cases.
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